MESSAGE FROM LOK SABHA
The Right of Children to Fres and Compulsory Education Bill, 2009

SECRETARY-GENERAL : Sir, | have to report to the House the fallowing message received from
the Lok Sabha, signed by the Secretary-General of the Lok Sabha :

“In accordance with the provizsions of rule 120 of the Rules of Procedure and Conduct of Business
in Lok Sabha, | am directed to inform you that Lok Sabha, at its sitting held on the 4th August, 2009
agreed without amendment to the Right of Children to Free and Compulsory Education Bill, 2009,
which was paassed by Rajya Sabha at its Sitting held on the 20th July, 2009.” ... (nterruptions )

STATEMENT BY MINISTERS

Status of implementation of recommendations contained in the Two-Hundred
and Seventh Report of Department-Related Parliamentary Standing Committes
on Human Resource Development

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRI KAPIL SIBAL): Sir, | make a
staterment regarding status of implementation of recommendations cantained in the Two-hundred
and Seventh Report of the Department-related Parliamentary Standing Committee an Human
Resource Development. ....(Intermptions)

Status of implementation of recommendations contained in the One-hundred
and Thirty-seventh report of Department-related Parliamentary
Standing Committee on Home Affairs

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI AJAY MAKEN) : Sir, |
make & statement regarding status of implementation of recommendations contained in the One-
hundred and Thirty-seventh Report of the Department -related Parliamentary Standing Committes on
Home Affairs.

RE. BIFURCATION OF SGPC
. (interruptions)

MR. DEPUTY CHAIRMAN : Calling Attention, Shri Tapan Kumar Sen. ...{Interruptions).. Mr.
Abluwelia, it was agreed....(interruotions)... Please sit down ...(0nterruptions) Please sit down.
- (Interruptions )

7 T, . SRS (HRES) : WY, U8 g &) Gau] gLl TR @] Tie Bl vard
(STFET)... FT T S g H e, 4 2F AR 6T S

7 STEATIR : EgTIerT i, A9 STIRT H1ER H 1 27 2, tomorrow we will take up this

subject... (Interruptions )... YWe have agreed to take up this subject... (Interruyptions)... Please sit

down...(Interruptions )... We have agreed... (nterrtptions ). .
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